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[EPCEEICE
(Fr fasga wrfaraeT)
T
e fawelt, 23 S[TE, 2020
H1.E. CEA-PS-11-21(21)/2/2020-PSPA-I Division.—sTarfs #HH Starae-adst i forfies,
Araaeh, ST Ustigha wrErad @1/105, e Faaq, 95 et & §, T IR0 JreET TS Taesle
ART-ST & TALT ATIINT | S[ET IO YOl F qgd faset it an fagme % oo fem sfafem,
2003 T gTT 164 F AT JTTTEFHT FA g ATAET AT g1 T ATSHAT o FAMq A ferad w1 2

| fwee (Fsh) - gaET va/ug 765 FT St/ AT

. & (dSh) - GaET Ta/mE 765 FAT /AT AT & o disme (fish) s 'ast § 765
FAT. o (765 FAT AT o- 4 7T)

N,  RU#FeT o & a7 AARE-GaET 765 FaT SH/HT AT & TedF 1T 9L TAF dlehe o o7 1x240
TR Fasaa dAreT Ruaey(1x240 Tafusn area RuFee-4 791, 765 Fdt Ruwes 9- 4
)

A o, F.7.97, FBEE @9, aRd 99ER T 999 9 §. CEA-PS-11-16(14)/4/2019-
PSPA-I Division fa=7® 08.04.2019 3 ZTT IT<UIT JSHT “TISTEAT THESE HN-E1 H TACTT IR &
T TR YU F siaa et dege area F e d99 Seme-aast gmthee e
o= srfart=as T 9T 68(1) F Siavid Td ST{HIET Y& [T 4T

o FFET (TS - FAST TH/TH 765 FAT SV/HT AT

3836 G1/2020 @)
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AT 9T Araew o e afafaw, 2003 #7797 164 F Siavd I ST CTSTEIE THESE
ANT-ST | TASIT FTAANN F S[ET TR TUTAT” F Tgd [62d AT (6T & (o7 I8 o g9t erfehat &=
LA FT AL AT €, ST SARITE & TSI o o0 SR FIT ST AT ATSAT AT @l AT 3
TG-TEgTa % forw =1 wrfod g arelt ST AT ST wal AT 396 -1 & oI IR S TE
Ffaaw, 1885  favd Sof UTH ITTEHIOT o ITH gl

ThI 3 ST Slavee ATed (Aeferferd el J9re) 3T gl |, S ST F, ITh AH-IT9 F 47
I A H I[TAT-

\Y]

T areew | ST

ATATSAT, |TEET, STETYET, IadT, daar &7 a79, SISt Hf g (TEdga9=),
HqterAT At FTf, Sar & aroft, F@r & erof, e, P fi g, a9,
HATAT T IO, FATCAT, = T, FISHATT P 0, T, FATCAT T ST,
FATAT STIEET

TSGR, TSI (FHITST T 1), B TATERAT, Sav &1 a1, e T ECIGl BEG

FHTYT, TR, SATHIRT, g2l Fat, #eror, fhemRy (wrferai #it erof),

AT, AT T S0, Fg LT G, FgA T (ATHLATHT), |, J1ET, | &7
JTE, @A il ST, AZSTAAT %0l ETUM, STTET T 918 (AT &7 979), ATedst e | f=emar EEG

UH, THECT, HFaCqT ge, sy (Arferat it groft), e &7 gol, g,
o &t 2ol gremar SrereT, R

gTge AT TU, THATWIR, TAAUAEY (HEEX), Teaaardr i, FHarel grof,
TRHTATAT ZTOM, S T ZT0f, SiStraet evil, I, SA9grel, aaar=ardr T,
TETATAT gTuft, Eieataret aroft, Murarett zoft, Stamrm #i gmofl, ot
TIOMT, SMITATAT T, FIEAET, fea=T it Foft, ForT 6T ZToft, FEET & o,
ATAL, STALL, TATEL, I FT a1, e, AT, AT, GHTE, FLETHT,
AT, Sia & gfl, T¥@l, AT, FT w1 a9, AL fr o, FHHET G4,
T2, BRI ¥ 2oft, s 1 am|, @dde i goft, gEmT, 95, 39T,
I HT O, FAaTE, ¥, qLEL F a9, Sar &7 a9 (FHiam| Rer),
RS, A=, T3, AT, g, Frerer, SHARAT o™, a1 & a9, Fhame
ar|, REmET g5, @, RaasEE, G, 7o w1 am, &, g@eam,
Ffere & a1, qfaar a9, fFraEr, g2 1 9, 54T, faeay, a T &7 99, : .
T, QT &, FERET, OF, TTEET, A hr g, JEaaT, "gees, R R
TRIEEY, FALAT il 2N, 0¥, TAa™, a9, 90 &1 19, T[T 1 979, qgHaT
AUH, g7 A AT, AT, FHAT ST, BAam™T SigeT, T ST, Aol
STEeT, HEmadt w2, are™ #7 a1, [FemET g, Fe 9Y, aHd 9, TEET,
T STTEET, AT SATST, THI AT ATZST, TLAT SgeT, Fa™T SArget, Farr
STIEST, =T SIgeT, JAaqT SIgel, WS WY, [&qd fHg &t g0, 98 F71 979,
AT STTgeT, FHEAT AT, TATTIT, TATIMET A0H, s, awus, a9 i1 99,
ATERAATAT 92, TRATE F7 919, dara, argqon ¥ goft, wEeT gE, FEet, o
FT AT, HUT, FATIGTET FT a9, FIAIRIST, THAE, GITT 79T, AeHT i
STTZST, HITRAT 9gTE, |IferdT T ZT0fl, |TSTIY AT Ue

(AR, SO, Agq9Y, [Eard, =T &7 Z[oft, Z6E, SEr @, @iad @ grv, s s
TSAT, T, AT T FT0H, AT, qRI9T STgeT, TEVE JEmEel e Ud,
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GeartoraT, qafeg & Zroft, gaaaueT, T (JTET), ST S RgRT, AT
Fot, foaT, IR, HEEE, HeATl a8, dedATel giel, Jarg i, R,
FLATT STEET, GIANT KT R, THITATHIT SIESl, @EaTal 2T, SgAmr
STgsl, AFOHATIAR AU, HeEe Prel, AT <l ud, Al SgeT,

ZTHTAIT, AT, Taaa], MEERmE, S2edy, F7E, TR, ST, AT,

AT, BIE=AT, TAMT, gAY, WIUETERTEad, J8T # goft, Ty & g,
FOS T, S96dd, BT, IgEe, FHoT =T, Fge 7 TRT, SRETERT, areeil

RIS T 21T, ST SIgel, HEar Sigel, fEmr sigst, 9T sesl,
TATAT STIgS!, TRIET STiget, HEAToT Sgst, ATSt 2T, Saal siigel

FOOTITH T TOf, T #1 ZTofl, FAAAT, qTaeiiaasT, qae aq=igd™,
TAA T T I, AT HT ST, TIHL HT ST

el

JEATAT BT, TLAG 0l ETUIT, e BT, TAATT SITZST, WIEATAT 21T, IaaT 21T,
ST ST, ATTATAT T, @HAAT ST, AERAT 2T, = 20, Fras’ &7 2,
FATAA T, THILATAT ETRT, HATAT I 2T, AT @R, AAITEE, FqAT I,

o .

TRTOT STIEET, fferET aema, ST R, Stadt 2T, Ot sigeT, o™ 2,
HTAT T, FATICHAT BT, TTATATAT 21T, TS ¥ ZT0ft, AT STIST, FIATY

STIEST, qAAT ST, AT 7 &I

1

pIq!

e

o
EIEUGES

. . cC [N
STAQYAT, XTSI, *YL, gHAU, AT, ATHAT, HISA, ‘&1 iﬂ, U, HIATTUAA,
FICATT, AT, ATATET, SEATY, SHEE, TATAE, ==, 9% 2 F U9 ud, 9%

1 37 UH 3, 9% 447 AT (TA), 9% 1 % TF UH, 9% 3 5 UH S, G, ITAAE]
BT, SN aTdT, STHedY, ATAHT, FAHATAT, IS, Feearer s, St

BT, @Y, 4, TR, A, THITAE, Fa¢, STTHEY A7 UF

o
dlenld <

o
EIEUGES

AHE AH-Tas! arErHed fofiee T ITEd AT & o0 &= srterf==m, 2003 #it a1=T 164

& ST T ITH F i Eq #orad &r Ifohar 9 2 &F g | o, Araemigas 6= & &
THTT, H& 1T (G ST, [HEa §aed, 9d 93T, T98 i -gdael a9 oHee wl Suirh

AL ATSH T T 6 o F 7t erfepat Mrferfaa Magat ud odt & 972 T&9 7T 8, S o™
% ILeT F oT0 ALRTT G TATUT SAUTE ATSHI S Gl AT I TG-T@TT o [T JT TG g arett
SATITE ATEAT T Gl IT 3% @-7@1d & e Gy 0w afafaaw, 1885 F iaeiq oiuT®

TTTERT o 979 3 -
(i) T8 AqHIET 25 FUT % o0 y&W BT Srar g

(i)  TaE® F AT ATSAT i ST § TG Faterd e Ar q4a7q e =, @4,

TE TSTHT, T TTTHAR AT T TgATT I FHLAT g

TH, S TFIE AT F AATwi/ETEarsti w1 9re FeAT g

AMeE® &l [@A=a ATa=aH, 2003 F TEq T AN F FET AT 7T TT 99T, o i
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(iv) oTaE® & “TSTEATE THESE AR-S1 § TASU STIANT & SET Iy Jorret” qreeor
TISTAT F qgd farstett it are T &1 Sawarfc qiar 3 g1 [t #rt 1 sa Ga s
23 qFaY- 29 AFaY, 2019 F WA % TSI H THRITAT g

(v) e Satad sx aear & A Fas/aer e R8s F aqae & o gf aredat
T TATAT FHTI

(Vi) TE AqHIEA A g fEEa atarf==e, 2003 F Sragmi oY I9F dagd a9 U =t
T STULATSA T ATATAT [T ST o AT B

(vii) FEH frme-gast gatmae rfies #1 e Fderor % qug fame va wer arfesron
TATTR, | SAUTerT SAqATT T ITH FIA & 7=, 38 Faid (a=qd Jrieeor 1 fagga e &
qq1T A d LAl al‘lll

. . T, A
[ﬁ—:thrrr-l 11/4/3471./194/2020-21]

MINISTRY OF POWER
(CENTRAL ELECTRICITY AUTHORITY)
ORDER
New Delhi, the 23rd July, 2020

F. No. CEA-PS-11-21(21)/2/2020-PSPA-I Division.—Whereas, M/s. Bikaner Khetri Transmission
Limited (BKTL), the applicant with its Registered office at C-105, Adani House, Anand Niketan, New
Delhi-110021 has applied for authorization under Section 164 of the Electricity Act, 2003 for laying of
electric line under the transmission scheme “Establishment of Transmission System associated with LTA
applications from Rajasthan SEZ-Part-D” with the following scope of work:

S.No. | Name of the Transmission Element Capacity/length

1. Bikaner(PG)-Khetri S/s 765 kV D/c line 239.18 km

2. 765 kV bays at Bikaner(PG) & Khetri for Bikaner(PG)- | 765 kV line bays-4 nos.
Khetri S/s 765 kV D/c line

3. 1x240 MVAr switchable line reactor for each circuit at each | 1x240 MVAr line reactor-4 no.
end of Bikaner(PG)-Khetri S/s 765 kV D/c line along with 765 KV reactor bays-4 no.
reactor bays

And whereas CEA, Ministry of Power, Government of India vide its letter No. CEA-PS-11-
16(14)/4/2019-PSPA-1 Division dated 08.04.2019 had granted prior approval under section 68 (1) of the
Electricity Act, 2003 to M/s Bikaner Khetri Transmission Limited (BKTL) for the following overhead line
covered under the transmission scheme “Establishment of Transmission System associated with LTA
applications from Rajasthan SEZ-Part-D”":

e Bikaner(PG)-Khetri S/s 765 kV D/c line

And now the applicant has requested to confer upon him, all the powers under section 164 of the
Electricity Act, 2003, which the telegraph authority possess under the Indian Telegraph Act, 1885 with
respect to the placing of telegraph lines and posts for the purpose of a telegraph established or maintained
by Government or to be so established or maintained for laying of electric lines under the transmission
scheme “Establishment of Transmission System associated with LTA applications from Rajasthan SEZ-
Part-D”

The overhead line covered under the above scheme will pass through, over, around and between
the following villages, towns and cities:
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VILLAGES

TALUKAS

DISTRICT

Tatija, Pavta, Jasrapura, Devta, Devta ka Bas, Jodhiji ki Dhani
(Govardhanpura), Malesiya ki Dhani, Jita ki Dhani, Badha ki Dhani,
Thicholi, Thicholi ki Dhani, Manota, Manota ki Dhani, Sunarli, Shri
Sardarpura, Khojiyon ki Dhani, Loyal, Sunarli ki Dhani, Kanala Johra

Khetri

Jhunjhunu

Ghardana Khurd, Rajpura (Hemraj ka Bas), Ghardana Kalan, Jita ka Bas,
Silarpuri

Buhana

Jhunjhunu

Kithana, Joriya, Khudot, Gadanian, Jhanjhot, Sultana, Shersingh ki Dhani,
Padampura, Shri Amarpura, Kishorpura, Shyampura, Keharpura Kalan,
Matana, Kishanpura (Maliyon ki Dhani), Malumpura, Malumpura Ki
Dhani, KeharpuraKhurd, Mohanpura (Bhamarwasi), Sari, Bari, Sari ka
Bas, Khatiyon ki Dhani, Ardawata ki Dhani, Jodha ka Bas (Nari ka Bas),
Narikhetri R S, lktawarpura, KanwarpuraKhurd, Vijaypura (Maliyon ki
Dhani), Brans ki Dhani, Khudana, Narnond, Dhirawali Dhani, Maligaon,
Kayamsar, Shiypura, Bamanwas, Lodipura, Bhukana, Milo ki Dhani,
Holana Johra, Chirasan

Chirawa

Jhunjhunu

Dhahar ki Dhani, Islampur, Ratanshahr (Mahakhar), Stationwali Dhani,
Nimwali Dhani, Parmawali Dhani, Jesu ki Dhani, Ojawali Dhani, Bagar,
Jaipahari, Baniyanwali Dhani, Rekhawali Dhani, Khatiyanwali Dhani,
Nimrawali Dhani, Jiwaram ki Dhani, Piplawali Dhani, Ashawali Dhani,
Kasimpura, Tibra ki Dhani, Kalera ki Dhani, Vasoda ki Dhani, Lalpur,
Hanutpura, Sonasar, Pipal ka Bas, Dhandhuri, Ladusar, Chainpura,
Hansasari, Charanwasi, Hansasar, Jit ki Dhani, Kharkhari, Luna, Kaleran
ka Bas, Bhairji ki Dhani, Hamiri Khurd, Gopalpura, Hamiri ki Dhani,
Jisukh ka Bas, Khatikon ki Dhani, Budana, Soti, Desusar, Sadaram Ki
Dhani, Charanwas, Math, Bhurasar ka Bas, Jiwa ka Bas (Hamirwas Rijani),
Rijani, Nand, Churela, Daulatpura, Lutu, Kolinda, Bhimsariya Bas, Luna
ka Bas, Siriyasar Bas, Siriyasar Khurd, Shyampura, Puniyanka Bas, Diloi,
Tiloka Bas, Birmi, Hamirwas, Kolindka Bas, Bhutiya Bas, Himmatpura,
Suronka Bas, Chandwa, Khidarsar, Balaka Bas, Puriya, Puriya Bas,
Kabirsar, Tain, Patoda, Devaram ki Dhani, Bhikansar, Mahansar, Paharsar,
Kulriyan ki Dhani, Shesu, Dulchas, Bisau, Bhamu ka Bas, Guga ka Bas,
Mahansar RS, Bancha ki Bhar, Pilani, Kaswana Johra, Hinwana Johra,
Punrani Johra, Bhujana Johra, Chilawali Bhar, Baluram ka Bas, Vidhana
Johra, Kali Bhar, Lamdi Bhar, Shekhsar, Gurana Johra, Durgana Johra,
Ramdasiya Johra, Harjana Johra, Miana Johra, Jhariwala Johra, Gharwa
Johra, Chaitana Johra, Bhoja Bhar, Gurumukhsingh Ki Dhani, Nand Ka
Bas, Panghrali Johri, Kalyan Johra, Pratappura, Ratanshahr R S, Bisau R
S, Lekhu ka Bas, Tyamkonwali Bhar, Diloi ka Bas, Brindavan, Brahmanon
ki Dhani, Bharunda Khurd, Chinchorli, Murot ka Bas, Murot, Kali Pahari
ka Bas, Kali Pahari, Samaspura, Khajpur Naya, Lotasan ki Dhani, Khajpur
ka Bas, Khajpur, Jhunjhunun, Bhurasar, Nayasar, Marigsar, Binjigarh,
Shekhsar, SatonJohra, Modiya Pahar, Maliya ki Dhani, Khajpur RS

Jhunjhunu

Jhunjhunu

Ramgarh, Bairas, Sahnusar, Gudarwas, Nimma ki Dhani, Dhakas, Dedhi
Dhani, Kharetan ki Dhani, Nethwa, Palas, Puniya ki Dhani, Goplano,
Muktano Johra, Ramgarh Shekhawati R S, Udano Johra, Malvan Ki Dhani,
Khetlano Johra, Palano Johra, Babla, Gangapura

Fatehpur

Sikar

Untwaliya, Pannesingh ki Dhani, Hanwantpura, Ratannagar (Thelasar),
Dhani Dungarsinghpura, Lalpura Dhani, Shivpura, Depalsar, Meghsar,
Sahnali Bari, Sahnali Chhoti, Juwaharpura, Suratpura, Molisar Bara, Satra,
Chhajusar, Rapuriyo, Jasasar, Dhirasar Shekhawatan, Dhirasar Charnan,
Karnana Johri, Kholon ka Dhora, Jaspalaniyan Johri, Khatiwalo Dhora,
Udhyani Johri, Makrinathnagar R S, Molisar Chhota, Juwaharpura R S ,

Churu

Churu
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Jalpana Johra, Kalani Johri , Madali Johra, Rajani Johra , Hadmanji Bhar,
Dayano Johra, Chilka Bhar, Buchlano Johra, Khichlano Johra, Depalsar R
S, Dastana Johra

Hanumanpura, Shehla, Ratansara, Nimanarayan, Daudsar, Kangar,
Gogasar, Chainpura, Malasar, Melusar, Chhotriya, Hansasar, Hamusar,
Bhanuda Vidawtan, Bada ki Dhani, Thamra ki Dhani, Karai Dhora,
Bainsatal Dhora, Pabusar, Nimana Dhora, Faitut ka Dhora, Aguna Dhora,
Pabuji Maharaj ka Dhora, Dangrana Johri, Motaria Johri, Bhirana Johri,
Marana Johri , Ithana Johri, Gogana Johri, Birmana Johri, Jhandi Dohra,
Udwali Johri

Ratangarh

Churu

Krishnaram ki Dhani, Gopalram ki Dhani, Kalthala, Patlisar Bara, Patlisar
Purohitan, Patlisar Chhota, Singri, Dhani Degan, Asasar, Arala, Bara
Patlisar Ki Dhani, Degan, Ruplisar, Gomal Dhora, Budhe ka Dhora,
Khileriyan, Anandwasi, Mangasar, Dorano Johra, Shila Dhora, Asalsar,
Nokdarano Johra, Khola ki Dol, Ajitsar, Dhan Dhora, Asurdiya, Bara
Patlisar ka Dhora, Sadhu ka Dhora, Bhadasar ka Dhora

Sardarshahar

Churu

Bediwala Dhora, Harchand ki Dhani, Chainet Dhora, Nathwana Johra,
Khatiwala Dhora, Bhutia Dhora, Jokhana Johra, Chaywala Dhora,
Khasanla Dhora, Chobaria Dhora, Nimbu Tonk, Chaudali ka Dhora,
Kalathal Dhora, Samadriwala Dhora, Mewatoki Dhora, Jhuri Dhora,
Toliyasar, Charala Dhora, Gogana Johra, Pipliya Talav, Dunga Dhora,
Jokhani Dhora, Pipaliya Johra, Aliya Dhora, Sitana Johra, Basi ka Dhora,
Vikisna Johra, Iradi Toka Dhora, Ganganiya Johra, Dumala Dhora,
Suwaliya Dhora, Irnawala Dhora, Surjaram ki Dhani, Sarno Johra, Karnanu
Johra, Bhuniya Johra, Suler ka Dhora

Shri
Dungargarh

Bikaner

Anandpura, Rajeran, Ruperan, Hemran, Shoreran, Aseran, Bhojeran,
Dhirera, Karnisar, Molanian, Katriasar, Ladera, Malasar, Dandusar,
Jamsar, Jalalsar, Khichiyan, Chak 2 K H M, Chak 1 JMD, Chak 447 R D
(L), Chak 1 K H M, Chak 3 J M D, Khara, Balchuro Dhora, Jagdevwala,
Daudsar, Lalsar, Akariyala, Udana Jora, Siraniwala Dhora, Tikha Dhora,
Kharra, Bandhan, Husangsar, Gersar, Panpalsar, Bamblu, Jamsar R S

Bikaner

Bikaner

M/s. Bikaner Khetri Transmission Limited (BKTL) has complied with the MoP’s procedure for
obtaining the authorization under section 164 of Electricity Act, 2003 for the above scheme. Now, after careful
consideration, Central Electricity Authority, Ministry of Power, Government of India, under section 164 of the
Electricity Act, 2003, confers all the powers to M/s Bikaner Khetri Transmission Limited (BKTL) for laying
above overhead line, which telegraph authority possesses under the Indian Telegraph Act, 1885 with respect to
placing of telegraph lines and posts for the purposes of a telegraph established or maintained, by Government
or to be established or maintained subject to following terms and conditions for installing the above mentioned

transmission line, namely:

(i)  The approval is granted for 25 years;

(i)  The Applicant shall have to seek the consent of the concerned authorities i.e. local bodies,

Railways, National Highways, State Highways etc. before erection of proposed lines;

(iii) The Applicant shall have to follow regulations/codes of the Appropriate Commission

regarding transmission, O&M, open access, etc., framed under Electricity Act, 2003.

(iv)  The Applicant has been entrusted with the responsibility for laying of overhead line under
the transmission scheme “Establishment of Transmission System associated with LTA
applications from Rajasthan SEZ-Part-D”. The details of the works were published in the

Gazette of India dated Nov 23- Nov 29, 2019.

(v)  The Applicant shall operate the lines after approval of Electrical Inspector / Chief Electrical

Inspector of Central Government;
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(vi)  The approval is subject to compliance of the requirement of the provisions of the Electricity
Act, 2003 and the rules made there under by the applicant.

(vii) M/s Bikaner Khetri Transmission Limited (BKTL) shall have to submit the requisite
clearances to Central Electricity Authority after obtaining the same from concerned
authorities like Civil Aviation, Defence etc., at the time of Electrical Inspection.

P. C. KUREEL, Secy.
[ADVT.-111/4/Exty./194/2020-21]
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